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Compliance Report

In

Original Application No. 411/2023

Bijender Dhama

Versus

State of Uttar Pradesh & Anr.

Order Date — 09.11.2023

Filed By:

(Mohd. Mahboob)
Senior Mines Officer
Ghaziabad U.P.
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"8. So far as MJs. Vaibhavraj Enterprises- the Project Proponent
in OA No. 411/2023 is concerned, the joint report dated 20.09.2023
mentions that the spot inspection was done on 13.09.2023 and no
mining activity was found on account of prohibition imposed during
rainy season and part of the leased area was found to be inundated.
The report states that against the permissible quantity of 22622 cubic
meter, the licensee has extracted 16738 cubic meters. Hence, mining
of sand was stated to be within the limits,

9. In the above report, it has not been disclosed as to how the
mining to the extent of 16738 was ascertained when the area was
inundated. Therefore, the joint Committee is directed to file a fresh
report explaining the above position and giving exact quantity of sand
extracted by the Project Proponent."
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4, Unique id:

2. Type of Mincral:
4 Father Name:

6. Mobile Number:
g. District Of Lease :
10. Village Of Lease:

2. Area (In acre):

-
S

14. Expiry Date:

16. Environment Clearance
Issucd Date:

18.Quantity Remaining

(Cubic Meter/Ton for Silica

sand)

20.Alloted Quantity Used:

22.Submitted Amount.

Lessee Full Detail

456189008654
Ordinary sand (Category-I)
Bhagwan Das Dhawan

9045532701
GHAZIABAD

NAURASPUR

4.47

24/10/2023 00:00:00

13/01/2023 00:00:00

5884 m3

16738

11333622

3. Name Of Lessce:

5. Lessee Address:

7. Tin No.:

9. Tehsil Of Lease :

11. Gata/Khand Number:
13. Alloted Date:

15. Mining Plan Approved
Date:

17. Quantity mentioned in
environmental clearance
(Cubic Meter/Ton for Silica
sand):

19.Alloted Quantity

Trasportation:

21.Alloted Quantity
Remaining:

Back

Jeetendra Mohan Dhawan Ms Vaibhavraj Enterpri
riscs

6/146 Farsh Bazar Shahdra Delhi 32

Ghaziabad
o1
25/01/2023 00:00:00

13/06/2022 00:00:00

22622 m3

22622

5884




